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HDFC Bank
initiaily submitted
the claim of
Rs.369392674,
However a.ftef
persuasion of IRP,
the revised claim
was subhitted for
Rs.285432868.7.

I HDFC Bark Limited 26.11.2024 2a ,54,32,864 28,54,32,868 Financial
As per
Claim
Form

As per Claim
Folm No 97.26

2 Authum l[vestment &
Infrastructure Limited

Secured by
H]?othecation of
specified machjnery
as per the claim
submitted.
Clariflcations
sought t}}e same is
yet to be received

27.02.2025 57,7A,O77 57,78,077 Financial Claim
As per Claim

Form
No 1.97
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